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V 
Heard id. ousels for both sides. 14. counsel 

Mr. B.C. Sitha appearing on behalf of the applicants categorically 

stated before us that the applicants did not receive the 

letter dated 4.9.97 and the letter dated 17.9.97 marked as 

Annexure R.I and a-li respectively to the Affidavit of Opposition 

filed by the xj*ai*tix alleged contemners. But ld. counsel 

for the alleged contemner, Mr. S. Chowdhury repeatedly argued 

that those letters were st to the applicants, but he could 

not show us any docuient in support of his statement. 

2. 	In view of the above, we direct the alleged conteraners 
postal 	in respect of of communication 

to produce the receiptof the aforesaid to letters by 

the next date alo ingwith the A.D. cards. Accordingly, the 

matter is adj oued to 1.2.2001 for orders. 

contd. • 2 


